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Supply of Gas from Bangladesh

*333. SHRI DIPANKAR MUKHER-
JEE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state: :

(a) what efforts have been made by
Government to get gas from Bangladesh
on commercial terms;

(b) whether any cost economics has
been made by Government on supply of
gas from Bangladesh vis-a-vis that from
Oman; if so, the details thereof and if
not, the reasons therefor; and

(c) whether it is a fact that Govern-
ment of Bangladesh has shown interest in
supply of gas with buyback arrangement
of power from the West Bengal; if so,
what are the possibilities in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (CAPT. SATISH
SHARMA): (a) and (b) The question of
import of gas from Bangladesh has been
taken up with the Government of Bang-
ladesh at different levels. No positive
response has been received from the
Bangladesh Government.

(¢) No such proposal has been received
from the Government of Bangladesh.
Building of Temple at Ayodhya

*334. SHRI P. UPENDRA:
SHRI CHIMANBHAI MEHTA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have since
taken a decision to constitute a trust for

construction of Ram temple at Ayodhya;
and :
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(b) if so, the composition of the trust?

THE MINISTER OF HOME
AFFAIRS (SHRI S. B. CHAVAN): (a)
and (b) In terms of the provisions of the
Acquisition of Certain Area at Ayodhya
Act 1993, it is not for the Government to
constitute a trust. It is for the body or
trust, formed on or after the commence-
ment of the Acquisition Ordinance, to
make a proposal with regard to the vest-
ing of right, title and interest or any of
them in relation to the area or any part
thereof to be vested in such trust or
body. No such proposal has been
received by Government.
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Experiments of Statutory Development
Boards

*336. SHRI H. HANUMANTHAPPA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are aware
that the experiment of Statutory
Development Boards for three regions in
Maharashtra-Vidharbha, Marathwada and



